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SHRI JAGDISH PRASAD MATHUR: 
How much rise in the price do you want? 

THE PRIME MINISTER (SHRI P. V. 
NARASIMHA RAO): Sir, when we talk 
about the European model, the model that we 
have here is the right-hand drive model. It just 
will not sell in Europe. We have a model of 
the left-hand drive for the 800 CC Maruti cars 
and that is the model on which we have got 
very many orders already and we are execut-
ing those orders. So far as the 1000 CC is 
concerned, we do not have the model of left-
hand drive, yet we will have to try for it and 
that will take   some time. 

MR. CHAIRMAN: Shrimati Satya Bahin... 

SHRI M. S. GURUPADASWAMY: Sir, is 
it a fact that the price of Maruti 1000 CC is 
put up very high and because it is very high, 
there is no demand either in the domestic 
market or in the foreign market and the cost 
of Maruti-1000 is  far less? 

MR. CHAIRMAN: Shrimati Satya Bahin. 

SOME HON. MEMBERS: Sir, he has 
asked a question and the Prime Minister has 
not given  any reply... 

MR. CHAIRMAN: What is there in it? 
Others have also put the same question. ... 
(Interruptions)... This cost question was put 
by many other Members. He asked the price, 
I understand it   baba. 

SHRI KAMAL MORARKA: Sir, you 
move to the next question. There is no use in 
repeating it.... (Interruptions)... 

SHRI P. K. THUNGON: Sir, I an thankful 
to the hon. Member for he question because I 
have already discussec this matter with the 
CMD of Marut Udyog so that some pictures 
are made available. (Interruptions). 

 
SHRI S. JAIPAL REDDY: Mr. Chairman, 

we protest against this because we do not 
want to si>eak on anybody who is dead. 
(Interruptions). Our protest must   be   
recorded. (Interruptions). 

DR. BAPU KALDATE: Except Ma-
hatama Gandhi, all Gandhis are there. What   
is this?     (Interruptions). 

SHRI H. HANUMANTHAPPA: You 
protested against Maruti Udyog also. 
(Interruptions). 

Satellite   to   prevent  infltration   of  foreign 
broadcasting signals 

*163. SHRl  PRAMOD   MAHAJAN: t 
SHRI  SHIV  PRATAP MISHRA: 

Will the Minister cf INFORMATION 
AND BROADCASTING be pleased to state; 

(a) whether Government's attention has 
been drawn to the news item captioned  
'India's plan to exclude the world 

tThe question was actually asked on the 
floor of the House by Shri Pramod Mahajan. 

MR. CHAIRMAN: She wants to knty 
when you are going to erect the statue. 
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not practicable' which appeared in the Times 
of India dated the 7th July, Bombay Edition; 

(b) if so, whether it is a fact that Go-
vernment have decided to launch a satellite to 
prevent infiltration of broadcast signals from  
foreign  satellites; and 

(c) if so, what are the details in this 
regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING   (KUMARI      GIRIJA 
VYAS): (a)   The   Government  has  seen 
the   press   report   under   reference. 

(b) No, Sir. 

(c) Does  not  arise.  
SHRI AJIT KUMAR PANJA: Sir, the 

Government has declared the policy that not 
only Prasar Bharati will come into existence 
but private corporations will also be allowed 
to be floated within the parameters laid down 
by the law in competition with Prasar Bharati. 
That is the whole objective of bringing in 
private inertia... {Interruptions)... 

SOME HON'BLE MEMBER: Inertia? 

SHRI   AJIT   KUMAR      PANJA:... private   
initiative   as  also   private   inertia have to  be   
brought  in. We  have  seen, Sir,... 
(Interruptions)... that   so   far   as the art and 
artistic objective is concerned, when there is 
competition and when they are allowed to flower 
on their own, they produce artistic things which 
are liked by all because that is natural. That is 
why from   the  exposure   of  CNN   and   other 
agencies, our boys and girls and our officers, 
who   are   experts   are   getting   new ideas for   
building  up   their own   infraa-tructure. 
Therefore, when Prasar  Bharati comes   into 
being public corporations are there to compete 
with Prasar Bharti and give   better   
performance. 

 



23 Oral Answers [ RAJYA SABHA ] to Questions 24 
 

SHRI AJIT KUMAR PANJA: Sir, the 
question which has been put by the hon'ble 
Member has now been mads clear by him. Sir, 
the Department of Telecommunications, 
shortly known as "DoT", has proposed to set 
up a satellite monitoring station at Jalna for 
the purpose of monitoring technical 
parameters of signal signs of various satellites 
to ensure that the conditions laid down by 
International Telecommunication Union (ITU) 
at the time of clearing frequency assignment to 
different countries, are observed   by the  
satellites operating  over 

India. Therefore, if there be anything which is 
treated as not good or invasion of our culture 
or our own tradition, then certainly those we 
will get monitored, which we cannot jam or 
we cannot stop, but counter programmes will 
be taken up by us so that people are informed 
properly. 
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MR. CHAIRMAN: They want to monitor 
whatever is coming from any country. That is 
why rhey have set up that. That is not for 
CNN alone. It is for any other country. You 
have got many friendly countries around. He 
must know what the friendly countries are do-
ing. You have got a number of friendly 
countries around. 

SHRI AJIT KUMAR PANJA: We have 
not yet entered into any agreement. 

MR. CHAIRMAN: Has not CNN-sent any 
complaint to you. to the Government? 

SHRI AJIT KUMAR PANJA: No, Sir they 
haye only raised certain questions not  a 
complaint... (Interruptions) 

SHRIMATI RENUKA CHOWDHURY; 
How is CNN operating in the country 
without   permission? 

SHRI AJIT KUMAR PANJA: Sir, I have 
to answer one Member, not all Members at a 
time. 

In regard to the question that was raised by 
Mr. Mahajan I want to tell him that   at  
Geneva  there      is   a  specialised 

agency under the United Nations which keeps 
control of this. Just as we have the rule of 
road when we are driving a car, with the 
development of technology, the rule of space 
has to be formulated. Like the Jalna project 
the UK has already set up its project at 
Baldock which is 100 kms from London, 
Germany has already set up a project at 
Leettein which is 150 kms from Frankfurt. It 
is necessary for us to set up the Jalna project 
because when we go to participate in the 
international meeting... 

 

SHRI AJIT KUMAR PANJA: It is 30 
kms from  Aurangabad... 

AN  HON. MEMBER: 65. 
SHRI AJIT KUMAR PANJA; If yon go 

by train or  car, I don't know. 

Therefore, it is necessary for us to set up 
the Jalna project so that we get to know what 
is happening. We have to discuss it in the 
United Nations forum which is at Geneva. If 
there be any difficulty, we have to seek 
protection at that international forum. 
External vigilance is the price of liberty not 
only geographically but also culturally. That 
is  why these steps  are being taken. 

SHRI SHIV PRATAP MISHRA: My 
friend Bekal Utsahi has used in putting his 
question the word khoob surat, that is, 
beauty. Beauty is needed in our TV 
programmes. As Kalidgs put it—Without 
beauty there is no temptation. So what steps 
is our Government taking to make our TV 
programmes more interesting, more tempting 
and more informative, so that our people can 
go deep and grasp their quality and compare 
them with the  programmes of other  
countries? 

SHRI AJIT KUMAR PANJA: So far as the 
temptation point is concerned, I will take a 
special note from the honourable Member. 
But as we know, the prayer is—"Lead us not 
info temptation, but deliver us from evil. " I 
can also say that our news has to become 
more and more newsworthy and the program-
mes   have   to   be  gradually  better      and 
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better. When the Prasar Bharati comes into 
being, these are to be examined within four 
comers of the Act. 

SHRI RAJ MOHAN GANDHI: Will the 
Minister not examine the possibility of 
another public corporation to compete with 
the Prasar Bharati instead of giving another 
channel to a private corporation? 

SHRI AJIT KUMAR PANJA: I will make 
it clear. In our manifesto we made a mention 
of public corporation and not private 
corporation... (Interruptions)... 

SHRI RAJ MOHAN GANDHI: But in 
your answer today you said, "private 
corporation"... (Interruptions)... 

SHRI AJIT KUMAR PANJA: Why I said 
so is because the public corporation which is 
being thought of and envisaged in our 
manifesto is not a public corporation like a 
statutory corporation or like the Damodar 
Valley Corporation. It may be a limited 
company floated by shares. Unless this is 
done the free flow of information cannot be 
achieved... (Interruptions)... 

MR. CHAIRMAN: Question Hour is ever. 

WRITTEN  ANSWERS TO  QUESTIONS 
Establishment of Small Scale Industries in 

Assam 
*164. DR. NAjQEN SAIKIA: Will the 

PRIME MINISTER be pleased to state: 

(a) what is the number of permits issued 
by fhe Government of India for establishment 
of small scale industries in Assam in  1989-
90; and 

(b) what amount has been released in this  
regard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI P. J. 
KURIEN): (a) Government of India do not 
issue permits for establishment of small scale 
industries. 

(b) Doe9 not arise. 

Privatisation of T. V. and Radio network 

*165. PROF. SOURENDRA  £HAT-
TACHARJEE: 

SHRI, JAGDISH       PRASAD 
MATHUR: 

Will the Minister of INFORMATION 
AND   BROADCASTING /be   pleased   to 
state: 

(a) whether Government propose to 
allow private operators to utilise an ad 
ditional channel in the existing T. V. and 
Radio  networks; 

(b) if so. under what conditions such 
facility would be provided and the Tea-sons  
therefor; and 

(c) what steps are being taken to make the 
media  autonomous? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING |KUMARI GIRIJA 
VYAS): (a) to (c) The Government is 
committed to offer to public corporations 
whion conform to parameters to be laid down 
by law. broadcasting and telecasting rights 
and to allow them to complete with Prasar 
Bharati. However, it is not possible to spell 
out the details at this stage as the modalitiels 
for achieving this objective require extensive 
study before these  are  firmed  np. 

Rolling back the prices    of edible oils 

166. SHRIMATI MIRA DAS: 
SHRI     CHIMANBHAI     MEH-

TA: 

Will the PRIME MINISTER be pleased  to  
state: 

(a) whether Government have worked 
out the scheme to roll back the prices of 
edible oils to July, 1990 level; if so, what 
are details thereof. 

(b) what are prices of edible oils in July, 
1990  and  its  current   prices; and 

(c) whether Government propose to give 
subsidy for this commodity; if not 


